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HARASSMENT TO PUBLIC BY
RAILWAYOFFICERS AT NEW
DELHIRAILWAY STATION

+285. SHR DWIJENDRALAL SEN
GUPTA : Wi II the Minister of RAIL-
WAYS be p eased to state :

(a) whether any complaint was received
by hi m from D '. Rabindra Nath Das Gupta
of the Delhi University against harassment
by the railway officers at the New Delhi
railway station and the charging of double
fare from Hiwrah to New Delhi;

(b) whethei Dr. Das Gupta had given
evidence of hi lost tickets by citing ticket
numbers, re.sc vation of chaiis and also the
luggage s ips before he was charged
the double fa

(c) whether the double fare charged
from Dc. Das Gupta has been refunded
since his rep: sentatiori in the matter ;
and

(d) if the money has not been refunded
to him so far what are the rcaons there
for ?

THE MIP tSTER OF RAILWAYS (SHRI
GUL"ARILAL NANDA) : (a) Yes, Sir. Bi t
ithe complaint was from Dr.R.K Das '
iuptaandnotDr. Rabindra
Nath Das Gu .la.

(b) Shri D.i. Gupta d'd argue about his
name and the name of his wife being
included in the reservation chart which
mentioned ticket numbers, reservation ticket
number: and luggage ticket numbers and
also referred to the fact that th? staff
accompanying his train were satisfied that he
had re dly bought the tickets. However, sin<
e lie was not in possession of any tickets he
staff at the station could only show him the
consideration of charging the single fare
without any penalty.

(c) Yes, 'Sir. The fare collected at New
Delhi ha< been refunded after deducting the
cancellation fee and money order
commission. However, the deduction of
cancellation fee is not in order in this Case
and instructions arc being issued for the
further refund of the amount so deducted.

(d) Does n<I arise.

PROGRAMS E OF NATIONALISATION

*386. DR. ;HAI MAHAVIR : Will the
Minister of INDUSTRIAL DEVELOP-
MENT AND INTERNAL TRADE be
pleased to state :
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(aj whether Government s attention has
been drawn to a speech by the Defence
Minister at Chandigarh on October 19, 1970
wherein he is reported to have said, that he
"was no' satisfied with the programme of
nationalist on" and that "in the name of public
sector, capitalist conliol had been replaced
by bureaucratic control which did not mean
nationalisation in any form" ; and

(b) if so, what is the reaction of Govern-
ment to the views expressed by him; what
steps, if any, Government propose to take in
the matter ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND INTERNAL TRADE
(SHRI DINESH SINGH) : (a) and (b) A
statement is laid on the Table of the House.

STATEMENT

(a) Government have seen the press reports
in this connection. It is, however understood
that the. Defence Minister speaking in his
capacity as President of the Indian National
Congress, had, while dealing with working cl;
ss movement in his inaugural address to the
cadre-building training camp of Congress
workers at Chandigarh on October 19, 1970
said that in nat'onalised undertakings there was
no distinction of employers and employees.
All engaged in such undertakings were the
emp'oyees of the State of the nation. There
should, therefore be no occasion for a conflict
in nationalised undertakings as in private
sector. All should cul'ivate a sense of
belonging and involvement and see to the
progress of the undertakings. Any tendency to
merely substitute capitalist control by the
control of a set of officials would not be in
keeping with the spirit of nationalisation.

fb) Government are in agreement with the
view as given above.

REFUND OF MONEY COLLECTED BY RAIL-
WAYS AS PILGRIM TAX

+287. SHRI DEVDATT KUMAR
KIKABHAI PATEL : Will the Minister of
RAILWAYS be pleased to state :

(a) whether it is a fact that the Chanol Gram
Panchayat in Gujarat has been refunded the
money which was cjllected by the Railways in
the past as pilgrim tax ;
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(h) if s0, how mch amount has been
retnaded il date
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THE MINISTER OF RAILWAYS
(SHR!I GULZARILAL NANDA
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(¢) Yes.
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Frupar sTrucTURE orF TNDUSTRY

*283. DR. DEBIPRASAD CHATTO-
PADHYAYA : Will the Mininer nf‘
INDUSTRIAL DEVELOPMENT AND
INTERNAL TRADE he aleaied to
state whether there is any proposal inder
Government's  considerat'on to beeak
up the feudal stracture of indastry and the

various business howses 2

THE MINISTER OF INDUSTRIAL
DEVEIOPMENT AND INTERNAL
TRADE (SHRI DINESH SINGH) :
A statement is laid on the Table of the
House.

STATEMENT

Gorancr e hafe 1t ey inorespeet of |
in [1s123a) develoament is to bring about |
an aceelesation e the rate of indastrial
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BeLr racTORY i85 NATARASITRA

*:{ln. DR. 'MRS.) MANGLADEVI
TALWAR : Will the Minicter of INDUS-
TRIAL DEVELOPMENT AND INTER-
NAL TRADE he pleased 10 state :

fa) whetheritis 2 far that the Govern-
ment of Maharaihitra  has proposed to
the Central Government for sanctioning
a beer factory in the private sector in that
State ; and

(b) if sa, details  thereof ?

THE DEPUTY  MINISTER 1IN
THE MINISTRY OF INDUSTRIAL
NEVELOPMENT AND  INTERNAL
TRADE /SHRI M. R. KRISHNA) :
fa) and (DY Yex, Sir. M eatementic laid

the

" on the Table of the Houwe,



